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CENTRAL ADMIN ISTRAT IVE R IBUNRL
CALCLTTA BENCH

NO.CPC 6 of 1999
"~ (0.A,235 of 1997)

Datg of Order : ‘2.9.1999

Present : Hon'ble Mr,D.Puskayasthas Judicial Member.

Hontble M.G.5, Mingis Administretive Mem er.

B IMAL CHANDRA GHOSH
VS-

C. SATHU» REGIGNAL D IRECTORs
Ee Se Io & URSo

‘For the applicant 3 Nong

For the respandents/: Mr,S.Banerjees counsel.
alleged contemers. fr.B.D,Sens caunsel.

CROER

‘D.Du;kayastha, M - - , - g

the order passed in the 0,A, has been cornphed with.and the

None appea;‘e for the applicant. Ths respondente have filed
reply to the contempt petitions where- it 'has been steted that
app licant has also recuved the order. _

2. In view of the above submissions the contempt petition
stands disposed of. |

3. - No order is passgd @s to costs.
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(Go Sc l'ﬁlngl) ) (D.Purkayastha)
Admmlstratxve l’Buber o ‘ Judicial Member



